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Diversion of National Highway No. 52 in

. Lakhimpur )
KRR :
2290. SHRI BHADRESWER
BURAGOHAIN: Will the Minister of

SURFACE TRANSPORT be pleased to
state:

-r

(a) whether there is a proposal with
the Government for diversion of the
National Highway No. 52 from the
Lakhimpur Town of Assam; and

(b) if so, by when the work would be
started?

THE MINISTER OF SURFACE
TRANSPORT (SHRI K. P. UNNI-
KRISHNAN): (a) and (b) Yes, Sir, The
Ministry has accepted the need for North
Lakhimpur Byepass in principle. It is
however, too early to indicate when the
work will start, as the Eighth Plan is yet to
be finalised.
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Theft Cases in Yamuna Vihar

2292. SHRI SATYA PRAKASH
MALAVIYA: Will the Minister of HOME
AFFAIRS be pleased to

(a) whether -it is a fact that theft cases
are on the increase in and around Yamuna
Vihar under the control of Bhajau Pura
Police Station in Delhi;

(b) the number of theft cases re-
gistered under the said police station in
1990 till 15th May, and the number of
thieves/culprits arrested in that connection;

(c) whether it is a fact that the police
have used the dog squad to find out the
culprits;

(d) if so, whether the said police have
taken any action against these culprits;

(e) if the answer of part (d) above be
in negative, the reasons therefor;

(f) what concrete steps Government
propose to take against the police officials
who have not recovered the stolen
jewellery/cash till date; and

(g) what remedial steps Government
propose to take to check the thefts in that
area?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) No, Sir.

(b) 81 cases of theft and burglaries
were reported till 15th May, 1990. Twenty
four persons were arrested.



